INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF A BENCH FOR 13-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER
AND HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

IN COURT ROOM 5

Srl | Appeal Number A\S,Z:,t" | As§é‘ssée Néme : ' Remarks -
! 4557%35;,{?2026 2015-16 | [A] ASHISHEK'GUPTA EFE)
2 5259/,\{{&/2025 - 2012-13 [A]_ANIL_TILAKRAJ MEHRA (E_..E;".').l_
3 | 5260/Mr3:4/2025 2013-14 | [A] ANIL TILAKRA) MEHRA {EF} )
4| paramn o | 202324 | 1A] ASGARALL YUSUFALT PORBANDARWALA (E-FILE)
5 | Lage/MuMy2026 | 202021 | [A] ASGARALT YUSUFALT PORBANDARWALA (E-FILE)
6 2460 /Mr.(rﬁ‘;[ 12026 | 202324 | [A1 AUTHUM INVESTMENT_&'INFéAS:I'RUCTURE LIMITED (E-FILE)
7 | 4408 /M”U?',i /2026 | 200617 | {A] ASHISH MAHENDRA VERMA (E-FILE)
8 - -4_50?/‘1‘%{'%72-5726” ~2021-22 | [A] ANLI ADYAPRASAD TIWARI (E-FILEY ™
9 | asi /Mr;?,'l /2026 | 201718 | [A] ATUL RAJ BUILDERS PRIVATE LIMITED (E-FILE) l
10| 4517 /»ﬁn 12026 | 2017-2018 | {A] AMBER CORPORATIQN (E-FILE) |
RER I ﬂ\f&?ﬂ 06| 202021 ‘[A]. ALWYN SEBASTIAN FERNADES (E-FILE)
|2 - /D:B’;‘q j2026 | 202223 | TA] ASHOK KUMAR PALRESHA (E-FILE)
: !,13 4617/MUN/2026 2017-18 | [D] ATLAS COMPUTERS PRIVATE LIMITED |
iy T 202021 | TA1 AAVIM TRADING SERVICES PRIVATE LIMITED (THROUGH
1M | a6aa/mumy2026 JAYASH DIGE BEING EX-DIRECTOR OF COMPANY)
15 :_ S /i\i& /2026 | 201718 | [D] LEELA LACE HOLDINGS PRIVATE LIMITED (E-FILE)
16 | 5000 /erE?a 12076 ; 2017-18 | [A] LEELA LACE H_OLDI;QGS PVT £TD
17 8091 /0/115?172026‘ 2.9'1'7*18"*' [AJ-LEELA LAGE H@LBINGSPVTLTD‘ — - i
‘1-5-3—---—--505&%":41/20#6 _|--2022:23 [A]'AMERICANINS_TI_T_I_._ITE,QE;CI..-_IED_.’I_ICAL_‘ENGINEERS,INDIA. '
19 ;ééé/:h}lmv{zozs 2022-2023 | [A] AMAR JAGDISH MAPARA (E-FILE)
- jzo > 435&3%#026 | 2022:23 | [A] AUTHUM INVESTMENT & INFRATSRUCTURE LIMITED (E-FILE)




i INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF C BENCH FOR 13-AUGUST-2026 ('_l'H_U!iSDAY)_

BEFORE HON'BLE CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER
AND HON'BLE G.M. DOSS ACCOUNTANT MEMBER

o ~ INCOURTROOM3 . e

Assmt.

Year Assessee Name . " _ R,emarks.

St | Appeal Number

202223 | [A] PIRAMAL METALS PRIVATE LIMITED (E—FILE)

[A] SHREE GAYATRI CONSTRUCTIONS AND DEVELOPERS (RECALLED ‘-3

2| [TA 2862 MUR2025 | 2007:08. i)

3 | ITA 4612/MUM/2025| 2012-13 | [A] PARESH GOVINBHAI LUKHI (E-FILE)

4 [ITA 7074/MUM/2025) 2015-16 |([D] PLAY GAMES 24X7. PRIVATE LIMITED (E~FELE}

5 .| ITA 7077/MUM/2025|  2020-21 |[D] PLAY GAMES 24x7 PRIVATE LIMITED (E-FILE)

|6 |ITA 8300/MOM/2025] 2015-16 | [A] PLAY GAMES 24X7 PRIVATE LIMITED

_ITA 830.1'/MUM/20_25 2020-21. [[A] PLAY GAMES 24X7'PRIV_ATE LIMITED

ITA 1378/MUM/2026 { 2019-20 | [A] PRATIBHA KALPESH JADHAY (E-FILE)

<ol o0 ~

ITA 3555/MUM/2026 | 2020-21 | [D] PARAS CHANDRAKANT SHAH (E-FILE)

10 | ITA 3652/MUM/2026 | 2019-20 | [D] PRATIBHA KALPESH JADHAV (E-FILE) |

| 11 |1TA 4479/MUM/2026| 2022-23 - | [D] M/S CENTURY CARGO CARRIER PRIVATE LIMITED (E-FILE)

12 | €O 239/MUM/2026 | 2022-23 |[A] CENTURY CARGO CARRIER PRIVATE LIMITED

13 | ITA 4555/MUM/2026 | 2025-26 | [A] INDIAN SQUASH PROFESSIONALS (E-FILE)

14 V'ITA A600/MUM/2026 |  2014-15- | [A] PROSPECT ENGINEERING WORKS

15 _:‘ITA 4718/MUM/2'0;6 2020-21 {[A] PIDILITE INDUSTRIES LIMITED

| 16 | TTa 4763/MUM/2026 | 2026-27 | fA] HEENA SIDHU FOUNDATION FOR SPORTS

17 [ TTA 4‘778/MUM/2026 - 2026-27 | [A] SHRI MARUTI MANDIR JIRNODHAR SAMITI

18 | ITA4794/MUM/2026 | 2016-17 | [A] CAMLIN FINE SCIENCES LIMITED

! ‘ k3 :
19 | ITA 4855/MUM/2026 | 2023-24 | [A] PRATAP GHOSH (E-FILE)

20 | ITA 5049/MUM/2026 | 2020-21 | [D] POPATLAL BABULAL JAIN

21 | ITA 5050/MUM/2026 ‘ 2019-20 {[D] POPATLAL BABULAL JAIN

; 22 VI'EI'A 50’57)’MUM7202’6’ " 2017-18 | [A] PEBBLEBAY DEVELDPERSPW LD

23 [ITA 5059/MUM/2026 2018-19 [)L\~| IPG ADVERTISING AND BUSINESS SERVICES LLP

;"24".'HA-5062/_MUM/2026  2018-19 | [A] PRAVEEN SOPAN TOTRE

- 25 | ITA 5070/MUM/2026 2022-23 [ [A] CAF'RI GLOBAL HOUSING FINANCE LIMITED

| 26 | TTA 5071/MUM/2026 |  2015-16 | [A] CHANDRAKANT BABALDAS PATEL

| 27 | TTA 5073/MUM/2026]  2015-16. | [A] CHANDRAKANT BABALDAS PATEL




REVISED CAUSE LISTOF C BENQH FOR 13-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER
AND HON'BLE G.M. DOSS, ACCOUNTANT MEMBER

IN COURT ROOM 3

srl| Appeal Nurzber A;;?:' Assessee Name Rémarké
28 | TTA 5075/MUM/2026| 201617 | [A] CHANDRAKANT BABALDAS PATEL
{ 29| T7A 5078/MUM/2026 | - 2016-17 | [A] CHANDRAKANT BABALDAS PATEL
30 [I7A 5081/MUM/2026| 2017-18 | [A] CHANDRAKANT BABALDAS PATEL
31 | ITA 5095/MUM/2026| 2019-20 | [A] CHANDRAKANT BABALDAS PATEL
[ 32 | 78 5097/MUM/2026 | 201920 | [A] CHANDRAKANT BABALDAS PATEL -
33 | ITA 6184/MUM/2025| 2017-18 | [A] PAREKH ORNAMENTS LLP v
“34 | TTA 6185/MUM/2025 | 2017-18 | [A] PAREKH ORNAMENTS LLP - S
35 |TTA 7968/MUM/2025| 2014 . | [D] IDOL MULTITRADE PVT. LTD. (EFILE)
36 | TTA 9509/MUM/2025| 202021 | [D] CHANDRESH MUKTILAL VIRVADIA (E-FILE)
37| ITABO4/MUM/2026 | 2017-18 | [A] PAVAN MEHTA
38.| ITA943/MUM/2026 | 2014-15 | [A] PUNE SHOLAPUR ROAD DEVELOPMENT COMPANY LIMITED (E-FILE)
39 | TTA 3480/MUM/2026 | 202627 |[A] DR. P. N. SINGH FOUNDATION (E-FILE)
40 :ﬁA"§4éi/_naGn7|;/f‘zA52"'e{' 202627 | [A] DR. P. N, SINGH. FOUNDATIONAE-FILE)
41 | TTA 4695/MUM/2026 | 2015-2020 | [A] PUNEET PAL
42 | ITA 4720/MUM/2026 |  2019-20 | [A] PRADEEP KUMAR GOYAL
43 | TTA 4797/MUM/2026 | 2022-2023 | [A] CROSSEAS CAPTTAL MARKETS PRIVATE LIMITED
44 | TTA7967/MUM/2025| 2013 | [D] IDOL MULTITRADE PVT, LTD. (E-FILE)
4




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF D BENCH FOR 13-AUGUST-2026 (THURSDAY),

BEFORE HON'BLE ANIKESH BANERJEE, JUDICIAL MEMBER
AND HON'BLE ARUN KHODPIA, ACCOUNTANT MEMBER

IN COURT ROOM 7
| | AT 02:30 PM
sl | Appeal Number A‘s;zr::. Assessea Name Remarks
1 |ITA 2250/MUM/2025] 2014-15 | [D] DINESH.CHOUDHARY (E-FILE)
2 {ITA 9243/MUM/2025 2006-07 | [A] DIWAKAR NARAYAN SHETTY
3 [TTA 9244/MUM/2025] 200708 | [A] DIWAKAR NARAYAN SHETTY
4 |TTA 9245/MUM/2025| 2009-10 | [A) DIWAKAR NARAYAN SHETTY
5 |ITA402/MUM/2026 | 201415 | [A] DINESH SHERSINGH AGARWAL (E-FILE)
6 [ITA 3500/ MUM/2026] 2019-20 r{ﬁle ;{ESEARCH MEASUREMENT AND INSIGHTS PRIVATE LIMITED (E-
7 |ITA 3689/MUM/2026| 2016-17 | [A] DAYARAM SOBHARAM (E-FILE)
8 [TTA3712/MUM/2026{ 2023 [ [D] MINIMAX ADS PRIVATE LIMITED (E-FILE)
9 [[TA 4005/MUM/2026| 2023-24 | [A] MENACHERY CHEMICALS PRIVATE LIMITED (E-FILE)
| 10 [ITA 4085/MUM/2026| 2020-21 | [D] RAMAKANT BASUDEO PARASRAMPURIA (E-FILE)
11 [1TA 4086/MUM/2026] 2015-16 | [D] MUKESH DHIRAJLAL MAHETALIA (E-FILE)
12 [ITA 5114/MUM/2026] 2013-14 | [A] MAYURRT HARRESH MEHTA -
13 [TA 5118/MUM/2026] 2025-26 | [A] SHREE RAMKRISHNA SEVA TRUST
14 [ITA 5125/MUM/2026 | 2019-20 | [A] MIG BANDRA REALTORS & BUILDERS PRIVATE LIMITED
15 |ITA 2705/MUM/2026] 2012-13 | [A] ROYALLINE RESQURCES LIMITED (E-FILE)
16 |ITA 7139/MUM/2026] 2026-27 |[A]ID Y PATIL INNOVATION FOUNDATION (E-FILE)
| 17 |ITA 7141/MUM/2026| 2026-27 |[A] D Y PATIL INNOVATION FOUNDATION (E-FILE)
18 [[TA 7539/MUM/2025| 2017-18 | [A] REENA TINAAZ PRIVATE LIMITED
{19 JITA9505/MUM/2025]. 2019-20 | [D) REENA TINAAZ PRIVATE LIMITED (E-FILE)
20 [ITA 7540/MUM/2025| 2019-20 | {A] REENA TINAAZ PRIVATE LIMITED | -
21 [17A 3900/MUM/2026| 2032-33 | [A] MOTION DRIVETRONICS PRIVATE LIMITED (E-FILE)-
| 22 | ITA 578/MUM/2025 | 2011-12 | [D] DILIP GOVIND RATHOD (E-FILING)

o
: Ass:%:ﬁegrstr
-Aug-zaéj’

——— -
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF G BENCH FOR 13-AUGUST-2026 (THURSDAY),

BEFORE HON'BLE NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER
AND HON'BLE RAKESH KUMAR LODHA, ACCOUNTANT MEMBER

v

IN COURT ROOM 8
AT 10:30 AM
Srl | Appeal Number |Assmt. Year Assessee Name ‘Remarks
1] 7917/MUM/2025 |  2015-16 | [A] GROOVE FINANCE AND INVESTMENT PVT LTD ,
2 | ITA 7832/MUM/2025 |. 201516 | [A] GROOVE FINANCE AND INVESTMENT PVT LTD
3 | ITA 7831/MUM/2025 | 201516 | [A] GROOVE FINANCE AND INVESTMENT PVT LTD
4 | ITA5287/MUM/2025 | 2015-16 | [A] SHILPA DHARMENDRA KARIA
5 | ma 7seEmumz025 01748 L[T;g)'ng/shsgauem SYSTEMS.(I) LLP (NOW MEF"IGED WITH SUNTECK REALTY
6 | ITA7817/MUM/2025 | . 2021-22 | [A] SAHIL ENTERPRISES (E-FILE) ‘
7 | ITA 1008/MUM/2026 | 2010-11 | {D] WESTERN IMAGINARY TRANSCON PRIVATE LIMITED (E-FILE)
8 | ITA 1948/MUM/2026 | 2010-11 | [A] WESTERN IMAGINARY TRANSCON PVT, LTD. (E-FILE)
o | ITA 1120/MUM/2026 | 2015-16 | [D] GOPAL LACHMANDAS RAHEJA (DECEASED) (E-FILE) .
| 10 | ITA 2002/MUM/2026 | 2018-19 | [A] GODREJ CONSUMER PRODUCTS LIMITED
11 | ITA 2003/MUM/2026 | 2019-20 | [A} GODRE} CONSUMER PRODUCTS LIMITED
12 | ¥TA 2004/MUM/2026 | 202021 . | {A] GODRE] CONSUMER PRODUCTS LIMITED—- —— - -
13 | ITA 2005/MUM/2026 | 2021-22 |[A] GODRE] CONSUMER PRODUCTS LIMITED
14 | TTA 2006/MUM/2026 | 202223 |[A] GODRE] CONSUMER PRODUCTS LIMITED
15 | 1TA 2007/MUM/2026 | 2023-24 |[A] GODRE CONSUMER PRODUCTS LIMITED
16 | ITA 3837/MUM/2026 | 2016-17 | [A] SHANKAR MALLAYYA VASAL (E-FILE) )
17 | ITA 5160/MUM/2026 | 202526 |{A] SHREE SHYAM SATSANG SAMITI
18 | ITA 5166/MUM/2026 | 2017-18 |[A] YOGDARSHAN COMMERCIAL TRADING PRIVATE LIMITED
19 | ITA 5172/MUM/2026 | 2020-21 [A] GOAN-REAL ESTATE AND CONSTRUCTION PRIVATE LIMITED
20 [ ITA 5194/MUM/2026 | 2014-15 | [D] SHREE GANESH FORGINGS LTD ‘
21 | ITAS203/MUM/2026 | 2022 | [D] SHRINGAR HOUSE OF MANGALSUTRA LIMITED
22| COB4/MUM/2026 | 201637 |[A] YES BANK LIMITED (E-FILE)
' 23 | ITA9358/MUM/2025 | 2016-17 | [D] YES BANK LIMITED (E-FILE)
' 24 | ITA 1186/MUM/2026 | 2017-18 | [A] ZIA SALIM DESAI |-
| 25 | TTA5012/MUM/2026 | 2014-15 | [D]G ) JAIN ENTERPRISES PVT LTD
| 26 | .co227/MuM/2026 | .. 201415 = |[A] G I JAIN ENTERPRISESBVTLTD .~ oo oomim _
27 | ITA123/MUM/2026 | 202122 | [A] GOWD SARASWAT BRAHMAN SABHA MUMBAI (E-FILE)
28 | ITA4886/MUM/2026 | 202324 | [A} SHREE GOREGAON DIGAMBER JAIN MANDIR TRUST (E-FILE)
29 | A 353‘1/MLJM/-§02’6 ' 2018-19 -| [A] SHRL VARDHMAN STHANAKWAST SHRAWAK SANGH (E-FILE}
| 30 | T 5116/MUM/2026 | 2018-19 | [A] YOGDARSHAN COMMERCIAL TRADING PRIVATE LIMITED .

t Registrar,

%i '-Aug.-:-?_-ﬁ:?'ﬁ



INCOME TAX APPELLATE TRIBUNAL, MUMBAIT BENCHES

REVISED CAUSE LIST OF H BENCH FOR 13-AUGUST-2026 A(THURSDAY)A

BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER
AND HON'BLE ANIKESH BANERJEE, JUDICIAL MEMBER

IN COURT ROOM 7

ITA 1791/MUM/2026

€| Appeal Number A\S,Z'a“rt' Assessee Name Remarks
i /ITA 4629/MUM/2024 2020-21 | [A] TATA STEEL LIMITED
7 [ITA 6696/MUM/20241 2021-22 | [A] TATA STEEL LIMITED
IT(TPA j e —
3 686/MUM/2026 2022-23 | [A] SYNTAX SYSTEMS PRIVATE LIMITED {E-FILE}
4 [ITA 6646/MUM/2024| 2021 - 22 | [A] SKF INDIA LIMITED (E"-FIL_E)
5_ ITA 6804/MUM/2024] 2021-22 | [A] TTE TECHNOLOGY INDIA PRIVATE LIMITED (E-FILING)
G ITA 8489/MUM/2025 2020-21 | {A] ALKA ASHOK KPUNE .(E-i':‘I'L-E-SMC)
7 (ITA 3141/MUM/2026] 2022-23 ‘ [A] INDIA MEDTRONIC'PRIVA_‘TE- LIMITED (E-FILE)
8 |ITA 957/MUM/2026 | 2022-23 | [A] SAVLI COPPER PRODUCTS PRIVATE LIMITED_(E-FILE)
o |1TA 3578/MUM/2026| 2022-23 | [A] HINDUSTAN UNILEVER LIMITED (E-FILE)
. _ [A] SIKA INDIA PRIVATE LIMITED (SUCCESSOR OF SIKA MBCC INDIA
i0 [ITA 3595]ML{M/2026 2022-23 PRIVATE LIMITED) (E-FILE)
E TTOUIHOTEA T i S S .
. il 3327/MUM/2026 2022-2023 | [A] SCHREIBER DYNAMIX DAIRIES PRIVATE LIMITED (E-FILE)
12 2022-23 [A] M/S. SARJAK CONTAINER LINES PVT LTD

Asdstarit Registrar
I12-Aug-2025
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF I BENCH FOR 13-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER

AND HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

IN COURT ROOM 5

AT 10.30AM

sH Ap'péal Number Ai:::_t' Assessee. Name ' Rem;rks
1| gon3 ﬂfg;d /2018 201516 | [A] REUTERS TRANSACTION SERVICES LTD.
2 | ees /Mrg;,l /2019 | 2016-17 | [A] REFINITIV TRANSACTION SERVICES LTD
3 |ITA 356/MUM/2021| 2017-18 | [A] REFINITIV TRANSACTION SERVICES 7D,
4 |ITA 768/MUM/2022| 2018-19 | [A] REFINITIV TRANSACTION SERVICES LIMITED |
5 | 5330 ﬁﬂ};‘d /20'22 1 2019-20 | [A] REFINITIV TRANSACTION SERVICES LIMITED
6 | g0y ﬂﬂjﬁa 2025 | 202324 | [A] REFINITIV TRANSACTION SERVICES LIMITED
7 | »ssg /NIITL'J’:‘,I /2021 | 2017-18 | [A] MARRIOTT INTERNATIONAL INC
8| a5 ﬂﬂjﬁ,‘ /'2021 2016-17 | [A] MARRIOT INTERNATIONAL INC
9 | s314 /“1\41—8:‘4 /'2025 202324 |[A] SHRIAMOL ANANT KULKARNI
10 |ITA 945/MUM/2026| 2010-11 | [A] GLOBAL HOSPITALITY LICENSING SARL (E-FILE)
11 |ITA 946/MUM/2026| 2011-12 | [A] GLOBAL HOSPITALITY LICENSING SARL (E-FILE)
12 |ITA 947/MUM/2026| 2014-15 | [A] GLOBAL HOSPITALITY LICENSING SARL (E-FILE)
13| 3460 /nﬂa 12026 2019-20 | [A] HIKAL LIMITED (E-FILE)
14 420 /MT:,I 12026 | 201112 [A] CHINTAMANT CHANDRAKANT CHIMBAIKAR (E-FILE)
15 9074 /Mr{}?,l /2025 | 201920 | [A] K ASHAR AND CO.

Assista}
53

.

t Registrar:

2-Aug-2026 .



'INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF SMC BENCH FOR 13-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER
AND HON'BLE ANIKESH BANERJEE, JUDICIAL MEMBER

IN COURT ROOM 7
_ AT 10.30 AM
Srl | Appeal Number As:?:. : Assessee Name . Remarks
' 1 ITA. 2014-15 fD] SHRI SOMESHWAR SAHAKARI SAKHAR KARKHANA LIMITED
2288/MUM/2026 | - (E-FILE) : :
2 ITA 2015-16 [D] SHRI SOMESHWAR SAHAKARI SAKHAR KARKHANA EIMITED
2289/MUM/2026 | ~ (E-FILE) _
=1 ITA
3 3563/MUM/2026 2017-2018 | [A] RUPESH SOLANKI {E-FILE)
y ITA | ' L
4 3056/MUM/2026 2020-21 | [A] SARASWATI BUILDCON (E-FILE)
_ ITA . i
| 5 4528/MUM/2026 2Q17 18 | [A] MYTHIC DEKOR PRIVATE LIMITED (E-FILE)
, ITA _ ' ' '
6 4619/MUM /2026 2011-12 |[D] RUPAL DIPESH HEMANI
.. ITA i ' '
7 8694/MUM/2025 2011-12 | [A] JAYPRAKASH PANNALAL GUPTA




